1. The Hon'ble Tribunal had passed an order dated 17th Feb 2020 & directed to
CPCB and MPCB to continue the monitoring anc give its report and the grievance
of applicant to be considered by the Monitoring Committee constituted by the

Tribunal. In compliance of the said order MPCB had filed its ATR before this

Hon'ble Tribunal on 5/6/2020.

In compliance of the order dated 17'" Feb 2020, 8" Review Meeting of Taloja
Monitoring Committee was held on 6/8/2020 with all stakeholders online through
internet by using Microsoft Teams Application to discuss compliance of various
Orders / judgments passed by Hon'ble National Green Tribunal (Principal Bench),

New Delhi regarding Original Application No. 125/2018 (M.A. No.334/2018).

The said 8th Review Meeting of Taloja Mcnitoring Committee was held on
06/08/2020 & was attended by all the Members and Stakeholders i.e. Maharashtra
Pollution Control Board(MPCB), Taloja CETP Co-Operative Society Ltd. (Taloja

CETP), Taloja MIDC, Taloja Manufacturers Association (TMA), Taloja Industries

Association (TIA), Panvel Municipal Corporation, City and Industrial Development.




effluent carrying pipeline into creek as per recommenda

within a week.

CETP shall make online monitoring system operational at the inlet
and final outlet of CETP and the data shall be connected to CPCB

and MPCB server within a week time.

MIDC shall submit daily flow data of CETP from October, 2019

onwards within a week.

MPCB, MIDC and all other stakeholders to continue with the roles
and responsibilities as per mandates as well as suggested in the
action framework of the committee. Hon'ble Chairman directed for
timely action by all concerned on issues discussed and decision
taken during the meeting. It is decided to hold next review meeting

' S = N the 1st or 2nd week of Oct 2020. A Copy of Minutes of the 8th

Jdview Meeting of the Taloja Monitoring Committee held on
chem

pHAMBLE Y i /2020 is enclosed alongwith the presentation M/s Acqua

wifo Engg Pvt Ltd and marked as an Annexure | and Il
'-l
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y Hon'ble National Green Tribunal

ding Original Application No.

judgments passed b
(Principal Bench), New Delhi regar

125/2018 (M.A. No.334/2018).

atre has filed an Original Application bearing

Shri Arvind Mh
d Forests,

No.125/2018 against the Ministry of Environment an
Govt. of India & Others before the Hon'ble National Green

Tribunal, Principal Bench, New Delhi regarding discharge of
CETP is being managed

effluents into river Kasardi through a
the problems

by Taloja CETP Co-Operative Society Ltd.,

continue.

In compliance of Hon’ble NGT order dated 17/08/2018 a

three Members' Monitoring Committee was constituted of to

execute the various orders. Actions have been taken by the

' : stakeholders in line with action framework suggested by the




The 8" Review Meeting of Taloja Monitoring Co "
held on 06/08/2020 was attended by all the Members a d
.e. Maharashtra Pollution Control Board(MPCB),
Taloja CETP Co-Operative Society Ltd. (Taloja CETP), Taloja

MIDC, Taloja Manufacturers Association (TMA), Taloja
), Panvel Municipal Corporation, City

Corporation Ltd(CIDCO) and ors. |

mmittee, officials / representatives

| Stakeholders i

Industries Association (TIA
and Industrial Development

Following Members of the co
of the stake holders were present during the meeting:

S.No. Name

7l Hon'bleShriJusticeV.M.Kanade, . |Hon’ble Chairman of

Former Judge, Monitoring Committee
Mumbai High Court

i 2. | Shri Prasoon Gargava .| Member of Monitoring
Regional Director (W), CPCB Committee
i 3. | Ms. Nidhi Chodhari (IAS) | Member of Monitoring
District Collector, Raigad Committee |
4. | ShriD.B. Patil, Co-ordinator ... | Regional Officer, MPCB,
Navi Mumbai

MPCB,

Ms. Smita Gaikwad | Law  Officer,
Sion, Mumbai




| Shri Shyamsundar Karkun R'eprfﬁéﬁfé

1. | Shri Satish Shetty Representative'af 1A

'?‘-a*
‘

. | Petitioner

 12. | Shri Arvind Mhatre

Shri Madhukar Naik ... | Consultant engaged by:‘-"_
MIDC

i The Regional Officer-Navi Mumbai welcomed all Y

members & participants of the meeting and gave the various

Orders issued by Hon'ble NGT, various review meetings
_ conducted by Taloja Monitoring Committee and Action taken
I reports submitted by the Board from time to time to Hon'ble
NGT. He also briefed about the performance of the CETP
based on the samples collected by the Board from CETP inlet
and outlet from January 2020 onwards and remarked that

Inlet parameters are within the standards and Outlet

parameters are considerably lower than earlier scenario and
- outlet COD parameters is ranging from 250 to 500 mg/l,
~ recent average outlet COD observed as 248 mg/l in the month




Phase-l and Phase-I| already made operatic
20.07.2019 and 30.12.2019 respectively. Present
both phases are running smoothly.
CETP was in running condition in spite of lockdown
situation due to Covid-19.

CETP faced various problems regarding CETP
equipment services and spares due to lockdown
during period from March-2020 to May end.

Due to lockdown constraints, there is balance work
consisting of cable connection, new piping,
decanters, submersible mixer and pumps etc. at
Phase-l and |l. :
Fhase-lll of 5 MLD capacity- civil and mechanical
work comgletad, pending work is installation of
panels, cabling‘etc.

MIDC has finalized the werk order of new 10,000
M3 RCC holding tank for emer-gency‘ ho'ding_to
prevent shock load on CETF.

All remaining work of Phase-i, I and Il is likely 9




i. Pilot plant stabilized and giving desir
~ on continue basis.
jii. MSEDCL power sanctioned 3000 KVA.

iv. Sludge from all tanks of Phase-l and Il has
been removed, about 5400 MT sludge removed
and sent to MWML, Taloja (CHWTSDF).

_ Consent to operate received for CETP Taloja
from MPCB.
i Received Environmental Clearance for the

expansion of the CETP.

The Hon’ble Chairman of the Monitoring committee

has inquired about the status of completion of Phase |, Il

and 11l and timeline to complete the same M/s KDC-Aqua

(JV) Contractor and Operator of Taloja CETP has

 informed that the 95% site work is completed and about

wark is remaining. All remaining work of Phase-I, [l
will be completed by end of October 2020. Further




;g;uggested that mventorlzatlon as mentloned in the E

framework could be of great help in tacklmg thgr. |
meter for stream_as well as

.-*——:-.

Ammonical Nitrogen para
tackling at CETP.

M/s KDC-Aqua (JV) Contractor and Operator of Taloja
CETP Mr. Madhukar Naik has informed that they have I-'ﬂ
made provision for Anoxic tank followed by aeration tank
to take care of Ammonical Nitrogen parameter.In

response to the issue raised by the member of the

committee about exceedance of the parameters at out let
of the CETP despite receipt of influent within designed
parameters, Shri Naik gave assurance that all parameters
shall be achieved once the works oOf Phase-lll is
completed and integration of Phase I, Il & Ill is also
completed. The entire work is likely 10 be over by
: .ctober 2020. Mr. Prasoon Gargava further stated that

L




-

_ ked to MIDC to submit the write up to the
~ of the Monitoring Committee and Member of the
~ committee regarding works completed, work pending and
unit-wise photographs besides specific note on the factual
status of works of extension of pipeline with time
schedule.

The Hon'ble Chairman of the Monitoring Committee

also heard views & grievances of Mr. Arvind Mhatre, the

Applicant. He informed that 15 crores deposited by MIDC
with District Collector-Raigad as per direction of Hon'ble
: NGT for restoration is still not utilised for desired purpose;
work of extension of CETP treated effluent carrying
pipeline into creek at the point designated by NIO is yet
not started: MIDC/ CETP is not analyzing the samples of
the CETP through independent agency & relying on the

data submitted by contractor.

MIDC reported that they are analyzing the samples of

the CETP through NABL Accredited laboratory which is

_.:




ks of extension of F

od MPCB and MIDC to expedite

institution as discussed in the last meeting. The exe
work of restoration action plan shall be done subsequent g
to that by MIDC by engaging agencies/firms as required

through tendéring.

It was appraised to the Hon’ble Chairman that a
status report has been filed by the MPCB recently on 14"
] January 2020 to Hon'ble NGT. The joint report of CPCB &
. MPCB could not be done due to pandemic situation,

declared red zones & lockdown in various parts of

Maharashtra including Mumbai.

It has been planned that information/status updates
available and latest monitoring data of MPCB shall be
used to prepare the joint report of MPCB and CPCB for

submission before Hon’ble NGT.

The Hon'ble Chairman of the Monitoring Committee

expressed that action framework suggested by the




2)

4)

expedite the work of preparation of restoration
action plan with detalled methodologies for the

| area in ques’uon and Kasardi Rive through

Expert mstatut_:on.

MIDC to execute the implementation  of
restoration action plan through ‘engaging
agencies/institutions/ firms.

MIDC to submit the status regarding work
completed, work pending and unit- wise latest
photographs of all the three phases of CETP
within a week.

MIDC shail submit note on status of extension
of CETP treated effluent carrying pipeline into
creek as per recommendation of NIO within &
week. |

CETP shall make online monitoring system
oberational at the inlet and final outlet of CETP.




per mandates as well as sUQQGSted in the a@H@ \

framework of the committee.

Hon'ble Chairman directed for timely action by all
concerned on issues discussed and decision taken
during the meeting. It is decided to hold next review

meeting in the 1% or ond week of October 2020

tentatively.

Hon'ble Chairman of the Committee expressed
thanks to all for attending the meeting. Meeting ended
" : with extending vote of thanks to the Chair.

-

T aanl

Justice V.M. Kanade (Retd.)
Chairman, Monitoring Committee




CETP TALQJA

« This is in continuation with earlier presentations
submitted to NGT Monitoring Committee

+ Itis intended here to present the status of various civil
units and equipment along with comparison of old
and new photographs

+ By
+ Aquachem Enviro Engineers Pvt Ltd
¢+  Part of KDC Aqua (JV)




RACKGROUND
T RO TIR

+ Taloja CETP was built in phases as the
industrialization and hence the effluent

generation increased gradually
+ In 1994 /1995 it was considered that the
generation of the effluents was of the order of 2 to
3MLD o
+ However careful study indicated much hig_her
quantity and the phase I was constructed / :
commissioned in 1999 for 10 MLD g




'm3RCC hdiding tank for emqgency holdi!lg

% = Augmenting the capacity of the CETP to 27.5 MLD
%+ - Meeting new CETP standards on BOD / Nitrogen

—BACKGROUND

+ - MIDC has also finalized the work order of new
10,000 m3 RCC holding tan A ;

+ -MIDC also has finalized pipeline tenaer
+ Augmenting the capacity of the CETP to 27.5 MLD
+ - Meeting new CETP standards on BOD / Nitrogen

&




ting civil units, replacement
' modern equipment
ials

ACHIEVEMENTS SO FAR

No smell is observed at CETP premises

Pilot plant stabilized and giving desired results on
continue bases

MSEB power sanctioned 3000 KVA

Phase - I - Sludge from all tanks has been removed and
rehabilitation/commissioned completed and it is
operational from - 20 July 2019.

Phase - II-Sludge from all tanks has been removed and
rehabilitation /commissioned completed it is / operation
from - 30" Dec 19.
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CETP outlet parameter is taken from MPCB website for the month of
November 2018, Below are the same. As per Pre- bid queries veply response
dated 08/02/2018. (Enclosed capy of same)

) '; Dec 2017 as per MPCB websile
: “! L Parameter Inlet Qutlet
i pH 6.1 6.8
g = 155 180 176
E TDS 6381 7076
N COD 6120 3880
BOD 2800 2500




secondary Settling Tank

Pilot plant Treated

Aeration Tank
' ILVSS ' d for
) . MLSS MLVSS RES  effluent being use:
B g SV mgmimgin (e COD(ME/t)  contrifuge washing
78 3 62 2680 1860 77 84 185

11

PROJECT TIMELINE

Commercial part of Tender opened on 20t March 2018

Society NOC received 13" Oct 2018

Work order received on 29t Oct 2018

Project Started from 15! Nov 2018

Initial schedule -9 Months + 4 months
stabilization that is up to Nov 2019

NGT Monitoring Committee recommended extension
up to April 2020 due to heavy rains and other issues
- COVID 19 has affected the work and revised bar
chart is attached
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x Work progress photographs
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Ml DUAL CAPMERA

STATE OF THE ART AIR BLOWERS
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SLURGE THICKNER










T ;m;awntc.r-n.:;lpamure Mlnl : 20 DegC
! an\.mu Temperature (Max) ! a5 ! DegC
Biochemical Oxygen Demand t 1000 mg/l
@“' Oxygen Demand | 2500 | mgh
| Total Suspended Sollds (155) loo me/

T L
| Total Phosphorus 20 me/t
Total jeldahi Nitogen (TKN) |mc" Ien
-OII & G.re.an |l_'~fe_e;|l} { 0 mgfl
E et

Phenolic compounds
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f THANK YOU
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Aquachem Enviro Engineers
Pvt Ltd
Part of KDC Aqua (JV)
Taloja
MIDC industrial area
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